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CENTRAL AOMINISTRATIVE TRIBUNAL PRINCIPAL BENCH

0,AcNO, 2447/92

New Delhi: this the 25th No vember, 1997,

HON *BLE MR, S.R.ADIGE JICE CHAIRIAN (n)
HON *BLE MRS, LAKSHMI SWAMIN ATHAN, meMBER(D)

Suraj Datt Sham a,
s/o Late Shri Ganga Datt Shama,

R/o 3006, Gali Darjisn , Masjid Khajoor,
mlhi - 110006 .o..ﬂpplicaﬂto

Versus _

1, Union of India,

through the Secretary/Director General,
Dep ar tment of Tele communications,

Go vte of Iﬂdiﬂ.

sanchar Bhawan,

New Delhi -110001.

2. The Chief General Manager N TRY,
Northern Telecom Region,
Ki duai Bhawan,
New Delhi -« 110001,

3, The Chief General Mamnager,
ﬂNL,KhurShid Lal BhaUd” NQU mlhi- 50 *

4. The Areas Manager (Telex) MTNL,
Ki dwal Bhawan,
New Delhi - 110001,
5. The Accounts Officer (Telex),
0ffice of the Area Manager (Telex) MTNL,

Ki duai Bhawan,
New Dalhi - 110001 e e ®e mGPOﬂﬂanuo

_ORDER(O RAL)

BY HON 'BLE HR.S,R.QDIGE.\IICE CHQIM&‘H,
None for the spplicsnt sven on second call.

None for the respondents either.

The OR is dismissed for defeult and non-

presecution.
W o
Jostn oy
( Mrs.Lakshmi Swuaminatham ) ( S.R.nd¥ge )
Mmember(l) Vice-Chairman(a)
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